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Poa'i _salDit "bleb appointed ... . 
Number of perSODS 

appointed 
Date trom wb'icb appointed 

------------------------------------------------,------------------' 
Low.r DivilioD Clerts beJoo,
ina to Central Secretariat 
Clerical Scrvl;c Cadro 

Hiodi Typists 

uoaua. Typist 

Lower Division Clerks (not 
beloDliDa to CSCS Cadre) 

(c) The services of 2 Lower Division 
Oerks recruited apinse tbe POit. belonging 
to Central Seett. Clerical Service Cadre were 
ferminajed w.e.f. 31.5.1984 •• the incum~ 
bent. concerned did nol qualify tbe Special 
ExaminatioD conducted for their rtautari
utiOD. 

(d) (i) Four Lower Division Clerk. 
were apPointed on ad-hoc basis 
due to non-avalJabiJily of ade
quate number of qualified 
candidatet for' rtluter appoint
me-Dt. 

(ii) Two Hindi TypiSts were 
appointed on ad-boc basi' 
apiast vacancioa caused duo to 
dtputatioD or tbe telular 2 
Hindi Typists. 

(iii) One Lanauaae Typiit was 
appointed on ad·hoc basis due 
~o reaianation of tbe' rtgular 
incumbent and pend ina fiUina 
up of tbe pOlt OD • reaular 
blSII. 

Crop ID"lfaD~e 

1822. SHRIMATJ MBIRA KUMAR: 
SHRI SUBHASH YADAV: 

Will the Minister of AGRICULTURE 
be pJeased to atale : 

(a) whether there I, any ..,ropon' under 
the consideration of Oovernment to make 
crop Inluranee compul~ory. automatic and 
It realODabJe r.'.; , 

:z 

2 

1 

2 

Ooc with effect (rom 
31.12.1976 and the other 
from 22,.6.1 977 

21.11.1986 

1.2.1981 

One \\' ich tffect from 
22.12.1983 and tbe otber 
from 4.7.1984 

(b) whether there is any proposal ·under 
cODsideration to exempt the farmers from 
payment of insurance!prenlium also or to 
lubsidise it out from Bny fund; and 

(c) if not, the reasons tbctcfor ? 

THE MINISTER OF AGRICULTl'RE 
(DR. G.S. DHILLON): (a) No, Sir. 

(b) sod (c). There is no proposal under 
consideration to exempt 'the farmers from 
payment of Insurance premium. However, 
under tbe present scheme. 50% of the 
premtum pa)'able by. small aDd marginal 
farmers is subsidised by the' State Govern
ments and the Government of India. The 
premium fixed under the scbeme has been 
kept very low. namely :. % of sum insured 
for wheat. paddy and millets and 1% of the 
sum insured for oilseeds and pulses. It bas 
been felt that farmers participating in a 
scheme of crop insurance Dlust pay a share 
of premium to have their involvement in the 

, scbeme. 

~"jaaodal Position. or DDA 

1823. SHRI 1\1011D. MAHfOOZ ALl 
KHAN: Will tbe Minister of URBAN 
DEVELOPMENT be pleased to state: 

(a) wbether DDA proposes to sell its 
building in Jbandc\\.'alan. ExtentioD. 
prcieJllly bousioa its 51ul11, JhuSgi Jhopri 
and Enaineerlnl depattments; 

(b) whetber DDA bad earlier proposed 
to seU JDdir:a Gandhi' lndoor Stadium to 
tide over its ·t1naDcial 'crisis; 




